IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.

Report on

:09-10-2025

Date

09.10.2025

c.C

Applied For

(Se:
WP (C) - Order Dtd. 2025- |WRIT
82196/20251(09.10.2025 10427/2021 M NAIK C.O. 09-22 BRANCH-4 Tg)
BLAPL- COURT NO. Order Dtd. 2025- (Ses
82197/20251(09.10.2025 9060/2025 DP DASH C.0. 5 09-25 BAIL-1 No—f
CMP- COURT NO. |Order Dtd. 2025- (Se:
82198/20251(09.10.2025 357/2025 D.NAYAK C.O. s 09-23 No—¢
ABLAPL- COURT NO. Order Dtd. 2025- (Sec
82199/20251(09.10.2025 10028/2025 T R DAS C.O. s 09-25 No—¢
WP (C) - SRINIVAS COURT NO. Order Dtd. 2025- (Sez
82247/2025(09.10.2025 28468/2025 MOHANTY c.0. 5 10-06 No—¢
(Sec
WP (C) - COURT NO. [Order Dtd. 2025- |WRIT _
82261/20251(09.10.2025 23860/2023 D K NAIK C.0. s 09-24 BRANCH-8 gg)
(Se:
WP (C) - COURT NO. |Order Dtd. 2025- |WRIT -
82268/2025/109.10.2025 28436/2025 AK SRICHANDAN |C.O. 5 10-09 BRANCH-5 gi)
(Se:
WP (C) - BINOD KUMAR COURT NO. Order Dtd. 2025- B
82272/2025109.10.2025 26673/2025 |DAS C.0. 1 09-26 gi)
(Se:
WP (C) - COURT NO. [Order Dtd. 2025- |WRIT
82294/2025109.10.2025 16042/2025 MITHUN DAS Cc.0O. 1 10-09 BRANCH-7 ﬁz)
BLAPL- COURT NO. Order Dtd. 2025- (Se:
82296/2025/109.10.2025 2646/2025 RK MALLICK Cc.O. 3 OLD 10-09 EZ;
(Se:
WP (C) - COURT NO. [Order Dtd. 2025- |WRIT _
82297/2025(09.10.2025 21938/2025 S MOAHARANA C.0. o1 10-09 BRANCH—7 Ez)
(Se:
WP (C) — COURT NO. [Order Dtd. 2025- |WRIT _
82299/20251(09.10.2025 26892/2025 B K SINGH cC.O. o1 10-09 BRANCH-3 Ti)
WP (C) — COURT NO. [Order Dtd. 2025- |WRIT (Se:
82306/20251(09.10.2025 28515/2025 U.K.PANDA C.0. 17 10-09 BRANCH-7 |No-:
(Se:
ABLAPL- COURT NO. Order Dtd. 2025-
82316/20251(09.10.2025 11120/2025 A. K. ROUL C.0. 17 09-25 BAIL-2 Ti;
WP (C) — CHIEF Order Dtd. 2025- (Se:
82318/2025/09.10.2025 |, 5, /5y, 1 PANDA C.0. JUSTICE'S |11-06 No-




| | | | COURT 11)

CHIEF (Se:
5 182319/2025(09.10.2025 ZZT§S2025 P.K.PAL C.0.  |JUSTICE'S ?é?ﬁg btd. 2025 No-
COURT 11)
CRLA- COURT NO. Order Dtd. 2025- (Se:
7 182320/2025109.10.2025 1008/2024 S.K.TRIPATHY |[C.O. > OLD 10-09 Ti;
WP (C) - SURYA NARAYAN . WRIT (Se:
3 182191/2025109.10.2025 24350/2025 BEHERA GENERAL Final Order BRANCH-1 |No-:
ABLAPL- Order Dtd. 2025- (Sec
) [82192/2025/09.10.2025 |77 "0 |SAGAR DALAI  |GENERAL oot BATL-2 R
CRLA- PABITRA KUMAR . CRIMINAL |(Se:
) 182193/2025/09.10.2025 103/2019 PATK GENERAL Entire Document APPEAL No—f
WP (C) - Order Dtd. 2025- [WRIT (Ses
. [82195/2025/09.10.2025 oo o0 o |SUNIT SAHOO  |GENERAL S ERANCH-8 gg;
(Sec

TRP (C) - SANDHYARANT Order Dtd. 2025-
) —
[82216/2025(09.10.2025 | o0 o0 GENERAL oot gg)
MACA- (Se:
3 182221/2025109.10.2025 ANANYA GENERAL Entire Document No-
450/2025 20)
MACA- (Se:
| 182224/2025/09.10.2025 ANANYA GENERAL Vakalatnama No-
450/2025 29)
ABLAPL-  |AMARESH Order Dtd. 2025- (Se:
 [82225/2025(09.10.2025 [\ 0 [ e GENERAL 008 gg;
BLAPL- PRAMOD KUMAR (Ses
5 182226/2025109.10.2025 9464/2025 |BOHIDAR GENERAL Final Order BAIL-1 Iilz)—
] CRA- GOPAL KRUSHNA Order Dtd. 2025- |CRIMINAL |(Se:
| [82227/2025(09.10.2025 |07 oo anrs GENERAL 0815 APPEAL R
WP (C) - MANOJ KUMAR Order Dtd. 2025- (Se:
3 182236/2025109.10.2025 27521/2025 |RANA GENERAL 09-26 No—f
(Sez
WP (C) - MANOJ KUMAR Order Dtd. 2025- |[WRIT ©
) |82237/2025109.10.2025 27543/2025 |RANA GENERAL 09-26 BRANCH-8 I;g)
] (Sec
WP (C) - MANOJ KUMAR Order Dtd. 2025- ©
) 182238/2025109.10.2025 27579/2025 |RANA GENERAL 09-26 1;(;)
(Se:
WP (C) - MANOJ KUMAR Order Dtd. 2025- |[WRIT ©
. 182239/2025109.10.2025 27581/2025 NA GENERAL 09-26 BRANCH-7 1]\_18)
MACA- JEEVANJYOTI Order Dtd. 2025- [MISC: (Se:
) - C
> 182240/20251(09.10.2025 996/2023 MOHANTY GENERAL 03-06 SEEEAL No--
(Se:
WP (C) - MANOJ KUMAR Order Dtd. 2025- |WRIT ©
3 182241/2025109.10.2025 27585/2025 RANA GENERAL 09-26 BRANCH-2 I;TZ)
WP (C) - MANOJ KUMAR Order Dtd. 2025- |WRIT (Se:
' |82242/2025/09.10.2025 159569,2025 |RaNA GENERAL 09-26 BRANCH-1 |No-:

> [82243/2025[09.10.2025  [wp (C) - MANOJ KUMAR |GENERAL Order Dtd. 2025- |WRIT | (Ses




27626/2025 |RANA 09-26 BRANCH-6 |No-
30)
(Sec
WP (C) - SATYANARAYANA Order Dtd. 2022- [WRIT ©
82244/2025/09.10.2025 |/ c01 /5021 |MOHAPATRA GENERAL 01-21 BRANCH-8 Eg)
(Se:
WP (C) - MANOJ KUMAR Order Dtd. 2025- [WRIT ©
82245/202509.10.2025 )0 07 s GENERAL Dooe R ANCH-T Tg)
WRIT (se.
WP (C) - MANOJ KUMAR Order Dtd. 2025- |BRANCH ©
82246/2025(09.10.2025 27628/2025 RANA GENERAL 09-2¢ (DIVISION T86)
BENCH-1)
WRIT (se
WP (C) - MANOJ KUMAR Order Dtd. 2025- |BRANCH ©
82248/2025(09.10.2025 )00 2T oo e GENERAL Dooe (DTVTSTON T87)
BENCH-1)
(Se:
WP (C) - MANOJ KUMAR Order Dtd. 2025- [WRIT ©
82249/2025(09.10.2025 [ )o o oo e GENERAL Dooe R ANCH-4 23)
(Sec
WP (C) - MANOJ KUMAR Order Dtd. 2025- ©
82250/202509.10.2025  |)oo2i’ 0o i GENERAL Dooe 23)
(Se:
WP (C) - ANTRUDDHA Order Dtd. 2025- [WRIT ©
82251/202509.10.2025 |/ o0’ oo GENERAL Dose R ANCH-3 gg)
WP (C) - ANTRUDDHA Order Dtd. 2025- (Ses
82252/2025(09.10.2025 )0 0" oo o GENERAL Dooe 22;
(Se:
WP (C) - ANIRUDDHA Order Dtd. 2025- [WRIT ©
82253/202509.10.2025  |)ooo0” o lonne GENERAL Dooe R ANCH-8 gg)
(Sez
WP (C) - ANTRUDDHA Order Dtd. 2025- [WRIT ©
82254/2025(09.10.2025 )0 o0” (o GENERAL Dooe RANCH-€ gg)
(Sec
WP (C) - ANTRUDDHA Order Dtd. 2025- [WRIT ©
82255/202509.10.2025  |)ooo, oo fonre GENERAL i R ANCH-8 gg)
(Sez
WP (C) - ANIRUDDHA Order Dtd. 2025- [WRIT ©
82256/202509.10.2025 )0l oo lonne GENERAL Dooe R ANCH-G gg)
(Sec
WP (C) - ANTRUDDHA Order Dtd. 2025- [WRIT ©
82274/202509.10.2025  155506/2025 [sETHT GENERAL 09-26 BRANCH-6 2‘5’)
(Se:
WP (C) - ANTRUDDHA Order Dtd. 2025- [WRIT
82275/202509.10.2025 ) o0 oo oo GENERAL Dooe R ANCH-7 Tg)
(Sec
WP (C) - ANTRUDDHA Order Dtd. 2025- [WRIT ©
82276/2025(09.10.2025 |\ o0” (oo GENERAL 0ooe RANCH-€ gg)
WP (C) - ANTRUDDHA Order Dtd. 2025- (Se:
82277/2025109.10.2025 ;0000 /5005 \SpTHT GENERAL 09-26 gg;
WP (C) - ANTRUDDHA Order Dtd. 2025- |[WRIT (Se:
82278/2025109.10.2025 |, 5016 /5025 |SETHT GENERAL 09-26 BRANCH-7 |No-




10)

(Sec
WP (C) - ANIRUDDHA Order Dtd. 2025- _
82279/2025109.10.2025 27511/2025 |SETHT GENERAL 09-26 Tg)
(Se:
WP (C) — ANIRUDDHA Order Dtd. 2025- |WRIT _
82280/20251(09.10.2025 27512/2025 |SETHT GENERAL 09-26 BRANCH-6 gg)
(Se:
WP (C) - ANIRUDDHA Order Dtd. 2025- |WRIT _
82281/20251(09.10.2025 27513/2025 |SETHT GENERAL 09-26 BRANCH-8 gg)
(Sec
WP (C) - ANIRUDDHA Order Dtd. 2025- |WRIT _
82282/2025109.10.2025 27514/2025 |SETHT GENERAL 09-26 BRANCH-5 gi)
WP (C) - ANIRUDDHA Order Dtd. 2025- (Se
82283/20251(09.10.2025 27515/2025 |SETHT GENERAL 09-26 gi;
WRIT (Se:
WP (C) - ANTRUDDHA Order Dtd. 2025- |BRANCH N
82284/202509.10.2025 15551 6/2025 [sETHT GENERAL 09-26 (DIVISION T85)
BENCH-1)

(Sec:
WP (C) = ANIRUDDHA Order Dtd. 2025- |WRIT _
82285/20251(09.10.2025 27517/2025 |SETHT GENERAL 09-26 BRANCH-7 Tg)
(Sec:

WP (C) - ANIRUDDHA Order Dtd. 2025- |WRIT
82286/2025109.10.2025 27518/2025 |SETHT GENERAL 09-26 BRANCH-5 gg)
(Sec
WP (C) - ANIRUDDHA Order Dtd. 2025- |WRIT _
82287/2025(09.10.2025 27519/2025 |SETHT GENERAL 09-26 BRANCH-8 gg)
WP (C) - ANIRUDDHA Order Dtd. 2025- (Sez
82288/2025(09.10.2025 27520/2025 |SETHT GENERAL 09-26 gg;
(Se:

ABLAPL- BISWARANJAN Order Dtd. 2025-

82289/20251(09.10.2025 11233/2025 |DALAT GENERAL 09-26 BAIL-2 T;;
(Sec
WP (C) - PRASANTA Judgement Dtd. WRIT _
82290/2025/09.10.2025  |53/8/2021 |kuMAR PATRI |CCNERAL 2025-01-07 BRANCH-6 TZ)
RSA- MANOJ KUMAR Order Dtd. 2025- |SECOND (Sez
82302/20251(09.10.2025 198/2016 RANA GENERAL 08-25 APPEAL No—!
WP (C) - MANOJ KUMAR Order Dtd. 2025- |WRIT (Sez
82303/2025109.10.2025 1563472023 |rana GENERAL 06-20 BRANCH-1 |No-:
WP (C) - CHITTARANJAN Order Dtd. 2015- (Sez
82305/20251(09.10.2025 20104/2009 PANDA GENERAL 02-23 No-:
CRLMP- DEBIDUTTA Order Dtd. 2025- (Se:
82307/2025(09.10.2025 289/2025 MOHAPATRA GENERAL 09-15 No-:
CRLMC- DEBIDUTTA \ \ CRIMINAL (Se:
82308/2025/109.10.2025 961/2021 MOHAPATRA GENERAL Entire Brief MISC No-
CRLMC- DEBIDUTTA \ \ CRIMINAL (Se:
82309/2025109.10.2025 931/2021 MOHAPATRA GENERAL Entire Brief MISC No—f
(Se:
WP (C) — GHANASHYAM Order Dtd. 2025- |WRIT _
82317/202509.10.2025  155955/2025 |MubULT GENERAL 10-06 BRANCH-2 |J7




(Se:
WP (C) - WRIT ©
82194/2025(09.10.2025 |70 >, |R K MOHAPATRA GENERAL R ANCH- Tg)
CRLMC- CRIMINAL |(Se:
82200/2025109.10.2025 895/2017 A KHAN GENERAL MISC No-!
ARBA- (Se:
82201/2025(09.10.2025 70 © R K MOHAPATRA |GENERAL M.J.C. e
WRIT
WP (C) - BRANCH (Se
82202/20251(09.10.2025 181/2024 S DAS GENERAL (DIVISION 111(]?;)
BENCH-3)
WRIT
WP (C) - BRANCH (Se:
82203/2025109.10.2025 3206/2024 S DAS GENERAL (DIVISION 1]\_18;)
BENCH-1)
MISC. ‘
82204/202509.10.2025 [ 297 P K JENA GENERAL APPEAL | (O
177/2011 No-!
SEC.
CRLA- CRIMINAL |(Se:
82205/202509.10.2025 |70 . A G DAL GENERAL sinv g
RVWPET- CIVIL (Se:
82206/20251(09.10.2025 234/2012 P K JENA GENERAL REVISION |No-!
82207/2025(09.10.2025 |FA-46/1996|P K SWAIN GENERAL éiff
WP (C) - (Ses
82208/20251(09.10.2025 28008/2011 A T NAYAK GENERAL No—¢
SA- SECOND (Sec:
82209/2025(09.10.2025 T/ 1oo- [P K LENKA GENERAL P N
SA- SECOND (Se
82210/2025(09.10.2025 T/ 1 oo [P K LENKA GENERAL PPEAL oo
WA- WRIT (Se
82211/2025/109.10.2025 1172/2023 S K DAS GENERAL APPEAL No--
WP (C) - WRIT (Se:
82212/2025/109.10.2025 13934/2019 S K DAS GENERAL BRANCH-5 I;Tg)—
WP (C) - WRIT (See
82213/2025/109.10.2025 17233/2013 A MISHRA GENERAL BRANCH-3 I;Ti)—
CRLMC- CRIMINAL |(Se:
82214/2025109.10.2025 1146/2024 L. SAMAL GENERAL MISC No-"
WRIT
WP (C) - BRANCH (See
82215/20251(09.10.2025 16864/2011 DURGA GENERAL (DIVISION 1]\_13;)
BENCH-3)
FAO- MISC. (Se:
82217/2025/09.10.2025 A T NAYAK GENERAL APPEAL
491/2020 No-!
SEC.
WP (C) - WRIT (Se
82218/2025/09.10.2025 | /55 /501, (G R PATRA GENERAL BRANCH-8 gi;
SA- SECOND (Se:
82219/2025/09.10.2025 259/1996 |} SAMAL GENERAL APPEAL No-:
> [82220/2025[09.10.2025 |ABLAPL- |G R PATRA GENERAL BAIL-2 | (Se:




11228/2022 No-

CRLA- CRIMINAL | o€

82222/2025109.10.2025 237/2020 S SAMAL GENERAL APPEAL Tg;

CRLLP- (Se:

82223/2025(09.10.2025 56/2022 S K NAYAK GENERAL BAIL-1 No:

ABLAPL- . (Se:

82228/2025109.10.2025 7374/2025 P DAS GENERAL PetitionAnnexure, No-!

WP (C) - WRIT (Ses

82229/2025(09.10.2025 22734/2025 |F BASTIA GENERAL BRANCH-5 gi;

WP (C) - Order Dtd. 2025- |WRIT (Sec

82230/202509.10.2025 | ,- 70 o o |S DAS GENERAL T0-27 BRANCH-1 |Noe:

WP (C) - Order Dtd. 2025- (Sec

82231/2025109.10.2025 27712/2025 S DAS GENERAL 10-27 No-

WRIT (Se

WP (C) - Order Dtd. 2025- |BRANCH -

82232/2025109.10.2025 27706/2025 S DAS GENERAL 10-27 (DIVISION ng)
BENCH-1)

WP (C) - Order Dtd. 2025- |WRIT (Sec

82233/2025(09.10.2025 27698/2025 S DAS GENERAL 10-27 BRANCH-1 |Noe-

WRIT (Se

WP (C) - Order Dtd. 2025- |BRANCH ¢

82234/2025/109.10.2025 28085/2025 S DAS GENERAL 10-27 (DIVISION Ti5)
BENCH-2)

WP (C) - Order Dtd. 2025- |[WRIT (Se:

82235/2025(09.10.2025 28055/2025 S DAS GENERAL 10-27 BRANCH-6 22;

(Se:

WP (C) - SARAT KUMAR Order Dtd. 2025- -

82257/20251(09.10.2025 28071/2025 PRADHAN GENERAL 09-29 gg)

WP (C) - Order Dtd. 2025- (Se:

82258/2025109.10.2025 27761/2025 A. MOHANTY GENERAL 09-26 22;

(Sez

WP (C) - SRINIBASH Order Dtd. 2025- |WRIT -

82259/2025109.10.2025 15346 /2025 |MOHANTY GENERAL 09-25 BRANCH-8 gg)

WP (C) - PURNA CHANDRA (Ses

82260/2025/09.10.2025 26720/2025 |DAS GENERAL PetitionAnnexure, gg;

WP (C) - (Sez:

82262/2025/109.10.2025 23008/2025 D P DAS GENERAL gg;

WP (C) - WRIT (Se:

82263/20251(09.10.2025 20239/2025 R C ROUT GENERAL BRANCH-1 [No-:

WP (C) — (Se:

82264/2025/109.10.2025 26726/2025 D BISWAL GENERAL No—

WP (C) — (Se:

82265/2025/109.10.2025 26729/2025 D BISWAL GENERAL No—

WP (C) - (Se:

82266/2025(09.10.2025 19436/2025 |° N PATTANAIK GENERAL Ne-:

WP (C) - (Se:

82267/2025(09.10.2025 23897/2025 S K SAMAL GENERAL No-:




WA- (Sez

82269/2025(09.10.2025 |77 oo M NAYAK GENERAL RE
MATA- (Sez

82270/2025(09.10.2025 |0 %% . |T K JENA GENERAL R
ABLAPL- (Se:

82271/2025(09.10.2025 700 M DAS GENERAL R
WP (C) - (Se:

82273/2025(09.10.2025 |7/ 0" . |S K BISWAL GENERAL R
ABLAPL- CHINMAYEE Order Dtd. 2025- (Se:

82291/2025(09.10.2025 [ 00T GENERAL i BATL-2 Nee
BLAPL- (Se:

82292/2025(09.10.2025 |70 )| SAHOO GENERAL R
ABLAPL- Order Dtd. 2025- (Sec

82293/2025(09.10.2025  [/,2° ' |SURENDRA DAS |GENERAL 0205 R
ABLAPL- JUDHISTHIR Order Dtd. 2025- (Se:

82295/2025(09.10.2025 (77000 1o o GENERAL 056 BATL-2 R
ABLAPL- Order Dtd. 2025- (Sec

82298/2025(09.10.2025 /"' |SURENDRA DAS |GENERAL 0553 R
TRPCRIL- JUDHISTHIR Order Dtd. 2025- (Se:

82300/2025(09.10.2025 | 2"~ ' SAHOO GENERAL 0ot RN
ABLAPL- SUSANTA KUMAR Order Dtd. 2025- (Se:

82301/2025(09.10.2025  [g 700 o Po GENERAL 0850 RN
WP (C) - WRIT (Se:

82304/2025(09.10.2025 |7.o72" . |S K DAS GENERAL ERANCH-T Tg;
WP (C) - Order Dtd. 2025- (Se:

82310/2025(09.10.2025 1o o,\" 0 |J. P. KAR GENERAL Cooo8 Tg;
WRIT (se

WP (C) - Order Dtd. 2025- |BRANCH e

82311/2025(09.10.2025 | 2o |J. P. KAR GENERAL Cooos (DTVISTON TSZ)

BENCH-3)

WP (C) - Order Dtd. 2025- |[WRIT (Ses

82312/2025(09.10.2025 |7 007 . |J. P. KAR GENERAL 0oo8 ERANCH- 28;
WP (C) - Order Dtd. 2025- |[WRIT (Sez

82313/2025(09.10.2025 7o, 20" |J. P. KAR GENERAL ooog ERANCH-4 gg;
WP (C) - Order Dtd. 2025- |[WRIT (Sez

82314/2025(09.10.2025 |70 0" |J. P. KAR GENERAL 058 ERANCH- ﬁ;;
WP (C) - Order Dtd. 2025- (Se:

82315/2025(09.10.2025 7o 20" |J. P. KAR GENERAL ooog 22;

NIC



